LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Wednesday, 31 May 2017 / 10 Jyeshtha 1939 (Saka)

No. 50
2.05 PM Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (Vande Mataram)
1. 2.06PM Obituary Reference:

The House observed two minutes silence on the sad demise of Shri Rampal Karhana, Former Member
of the Legislative Assembly of NCT of Delhi (1993-1998).

2.09 PM The Chair greeted Shri Jagdeep Singh, Hon’ble Chief Whip on his Birthday.

2.10PM Sh. Vijender Gupta, Hon’ble Leader of Opposition sought to know the fate of his notices for Calling
Attention and Short Duration Discussion.
The Chair stated that as the sitting had been expressly convened to consider “The Delhi Goods and
Services Taxes Bill, 2017 he had not allowed any other notices.
Not satisfied with the Chair’s ruling, Members of the BJP protested and created disturbances.

4.  220PM Introduction of Ministers:
Shri Arvind Kejriwal, Hon’ble Chief Minster introduced the newly appointed Members of the
Council of Ministers, Shri Rajendra Pal Gautam and Shri Kailash Gahlot to the House.
The Hon’ble Leader of Opposition also expressed his greetings on behalf of his Party to the new
Ministers.

5. 224PM The Hon’ble Leader of Opposition again sought to raise the issue of shortage of medicines in
Government Hospitals.
The Hon’ble Deputy Chief Minister made a brief statement on the aforesaid issue.
Shri Kapil Mishra displayed a banner and rushed towards the well shouting slogans.
The Chair directed Shri Kapil Mishra to withdraw from the House for the remaining part of the day. As
Shri Kapil Mishra did not withdraw voluntarily, the Chair directed the Marshals to escort the Member
out of the House.

6. 240PM Ms. Alka Lamba drew the attention of the House towards the murder of an E-Rickshaw driver who had
objected to two persons urinating in the open.
Shri Rajesh Gupta and Shri Manjinder Singh Sirsa also expressed their views on the aforesaid issue.

7. 2.53PM The BJP Members started shouting that their notices be taken up for discussion.
The Chair adjourned the House for 15 Minutes due to disturbance in the proceedings.

8. 3.17PM House reassembled
Hon’ble Speaker in- Chair.

9. Shri Surender Singh and other Members requested the Chair that the Commissioner of Police be
summoned before the House while discussing the Law and Order issue in Delhi.

The Chair agreed to the request.

10. 3.18 PM Ms. Bhawna Gaur drew the attention of the House towards the news item published in ‘Dainik Jagran’
regarding issues relating to the Municipal Corporations in Delhi.

11. 3.24PM Motion under Rule-114:
Shri Praveen Kumar moved the following Motion:
“Noting with gratitude that the Government of NCT of Delhi led by Shri Arvind Kejriwal has been
earmarking the highest percentage of its budget for education and health, also noting with pride that the
Minister of Education and Minister of Health are putting to the best use the enhanced budget for the
welfare of the people.
Appreciating the deligent and honest efforts put in by Shri Manish Sisodia in unleasing the
revolutionary reforms in education sector, Noting with a great sense of satisfaction that the Govt.
Schools have positively responded to the constructive efforts of Shri Manish Sisodia by producing
outstanding results in CBSE 12" Standard exams and proving to be way ahead of the expensive schools
of private sector.
This House congratulates Shri Manish Sisodia, Ms. Atishi Marlena, the officers of GNCTD, most
importantly each and every proud teacher, student and principal of all the Govt. Schools of Delhi for
making such a stupendous result possible against all odds.”
Shri Manjinder Singh Sirsa objected to certain gestures of Shri Rituraj Govind.
Pandemonium ensued.
Exchange of arguments between Members of Ruling Party and Opposition continued.
Shri Manjinder Singh Sirsa sat on the floor of the House in protest.
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The Chair adjourned the House due to continuous disturbance in the proceedings.

House reassembled
Hon’ble Speaker in- Chair

Presentation of Report:
Ms. Rakhi Birla, Hon’ble Deputy Speaker presented the Second Report of Rules Committee.

Shri Rituraj Govind and Shri Manjinder Singh Sirsa tendered apologies for their actions.

Discussion continued on the Congratulatory Motion moved by Shri Praveen Kumar. The following
Members participated in the discussion:

1. Ms. Bhawna Gaur

2. Shri Gulab Singh

3. Shri Naresh Yadav

4. Shri Praveen Kumar

5. Shri Vijender Gupta, Hon’ble Leader of Opposition

Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied to the discussion.

The Motion moved by Shri Praveen Kumar was adopted by voice vote.

Introduction, Consideration and Passing of ‘The Delhi Goods & Services Tax Bill, 2017’:-

Shri Manish Sisodia, Hon’ble Deputy Chief Minister introduced ‘The Delhi Goods & Services Tax
Bill, 2017’ (Bill No.03 of 2017) with the leave of the House.

The Deputy Chief Minister moved that the Bill be taken into consideration.

The Motion was put to vote and adopted by voice-vote.

The Bill was considered clause-wise.

The following Members participated in the discussion:

1. Shri Somnath Bharti

2. Ms. Alka Lamba

3. Shri Rajesh Gupta

4. Shri Mahender Goyal
5. Shri Sanjeev Jha

6.  Shri Anil Kumar Bajpai
7.

Shri S. K. Bagga

(6.00 PM The House agreed to extend the sitting by one Hour)

8. Shri Nitin Tyagi

9.  Shri Shiv Charan Goel

10. Ms. Rakhi Birla

11.  Shri Vijender Gupta, Hon’ble Leader of Opposition

12. Shri Vishesh Ravi, he also moved the following ‘sense of the House’ Resolution:
“That while agreeing in principle with the Goods and Services Tax, this House opposes the attempt of the
GST Council to levy exorbitant taxes @ 18% and 28 %,
That this House is of the firm view that higher tax rates are detrimental to the treasury and is the cause for
inflation and tax evasion;
That this House resolves that throughout the country the GST rate should not exceed 10 %, out of which 5
% each would be shared by the Centre and the States.”

13.  Shri Gopal Rai, Hon’ble Minister for Labour

(7.00 PM The House agreed to extend the sitting by thirty minutes)

The Hon’ble Deputy Chief Minister replied to the discussion.

The Hon’ble Deputy Chief Minister moved that the Bill be passed.
The Motion was put to vote and adopted by voice-vote.

Shri Vishesh Ravi moved that the Resolution be passed.
The Resolution was put to vote and adopted by voice-vote.

Adoption of Report:

Ms. Rakhi Birla, Hon’ble Deputy Speaker moved the following Motion:

“This House agrees with the Second Report of Rules Committee presented on 31 May 2017”.
The Motion was put to vote and was adopted by voice-vote

The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of Opposition, all the
Members of the House and others for their cooperation in smooth conduct of the Session.

National Anthem — Jan-Gan-Man

The Chair adjourned the House sine-die.

Prasanna Kumar Suryadevara
Secretary
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